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NAME OI,'TIII COMPANYT M/s. Rademadan Holdings Ltd.
Vs.

M/s. International Trade Expo Center Ltd. &ors.

SECTION Ol- THE COMPANIES ACT: 397/398 of the Companies Act 1956 and24lt242 of the
Companies Act 2013.
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states that the petitioner

are not readily available on

Officer within two days.
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Ld counsel for the respondents

orders/documents which were flled but

so, the same be furnished to the Bench

List for arguments on 26.9.2016.
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